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4. M/s. Nirlon Bynthetic Fibres &
Chemicals Ltd., Bombay.

5. M/s. Stretch Fibres Ltd., Nag-
pur.

(c) No, Sir.

(d) Crimped yarn also is nylon
filament yarn only but subjecteq to
certain twisting and processing fo
give it better textile properties. As
such no separate Industrial Licence i
required for producing crimped nylsn
yarn by the nylon spinners.

Enquiry into sources of iocome of
members of managing Committee of
Globe Motors Co.

5376. SHRI DEVENDRA SAT
PATHY: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether Government have re-
ceived complaintg that the Members
of the Managing Committee of Globe
Motors Co., Delhi are misultilising the
public deposits with them by incurrimg
expenditure disproportionate to their
salaries;

(b) whethre Government have made
any investigations; and

(c) if so, the result therevf and ac-
tion taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PRA-
NAB KUMAR MUKHERJEE): (a)
to (c¢). Income-tax Department have
not received any complaint in  this
connection. Information from the De-
‘partment of Company Affairs is beiug
collected and will be laid on the Ta-
ble of the House, as soon as the sarne
is collected.

Applications fropy foreign companies
for remewal of trade marks

5377. SHRI VEKARIA: Will the
Minister of FINANCE be pleased to
state:

(a) the nameg of the foreign com-
punies which have applied for the

renewal of the use of their trade mark:
and

(b) the names of the companies
whose applications have been accepted
and names of firms whose applications.
have been rejected giving reasons
therefor?

THE MINISTER OF FINANCE
(SHRI €. SUBRAMANIAM): (a)
A list giving names of companies ete.
who have applied to the Reserve Bank
of India under Section 28(1) (c) read
with Section 28(3) of the Foreign Ex-
change Regulation Act, 1973 for per-
mitting the use of their trade marks
is being compiled and will be laid on
the Table of the Lok Sabha.

(b) These applications are under
examination in the Reserve Bank of
India.
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Setting up of Indo-British Economic
Commiitee

5380 SHRI BANAMALI BABU-
SHRI VIRBHADRA SINGH
SHRI Y ESWARA REDDY:
SHRI R. V SWAMINATHAN
SHRI RAM SHEKHAR PRA-

SAD SINGH:

Will the Mmister of COMMERCE
be pleased to state

(a) whether a Jownt Indo-British
Economic Committee 18 likely to be
set up in the curent year;





